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Preferrce to  [ndigenous Technigue
in Power (Generation

1141, SHRI SHYAM SUNDER
MOHAIPATRA: Wil the Minister of
ENERLUY " be pleaseq tg state

(a) whether Government give pre-
Zerenqg 1o indigenous  indus'ries
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against foreign technical know-now
and foreign companies in the matter
of power generation,

(b) 1f so, whether this policy i3
followed while issuing global tender
notices; and

(c) if the answer to part (b) above
be in the affirmative, how Govern-
ment propose to avoid complication
later when in case of global tenders
preference is shown to indigenous
industries against foreign compan:ir;”

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRL
VIKRAM MAHAJAN): (a) Yes, Siv
Primary reliance continues to be on
indigenous sources for  procurement
of power equipinent,

(b) and (c) Under the Present
import policy of the “tovernment,
State Electricity Bouards .re permitied
to float global tenders for potver
equipmen{ irrespective of whether
some of the equipment are manufiac-
tured indigenouriy or  nol. Tie
selection of suppliers on ihe basis of
such glotal tender:, foreign or Indian,
is subject to scrutiny by a Comrittee
set up irn the Department of Heavy
Industry. which ts%eg nte considera-
tion al' the relevant factors Fuc-
ther import of generaling equipment
15 resorted to selectively in  cases
where the poject is tied up for assis-
tance from World Bank or bilateral
or multilateral assistance.

Taternal Audit of Assam Petro-Che-

micals Limited
1142 SHRI ROBIN KAKATI:
Will the Mimster of CHEMICALS

AND FERTILIZERS be pleased to
state:

1o whether various irregularitres
of . -erious nature and misusg of
fund have been pointed out i
Tuternal Audit report, submutl.
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